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353 Matters under
‘Dg. '82-'83—Min. of
Rule 377
(viii) DHARNA 1N~ DELHI BY COL-
LEGE AND UNIVERSITY TEACHERS IN
ORDER TO PRESS THEIR DEMANDS

PROF. RUP CHAND PAL (Hoogh-
ly) : Sir, hundreds of college and
university teachers under the banner
of All India Federation of Univers.ty
and College Teachers Organisations
are sitting in a ‘Dharma’ at Delhi to-
day(19.4.82) to press their 12 point
charter of demands. Their demands
include statutory provisions or ser-
vice security, abolition of private
management of co:leges, revision ol
pay scales and single running grade
for all teachers including teachers of
minority run colleges and full neutra-
lisation of erosion of real wages as
{a result of direct payment from trea-
sury, implemenfation of pay scales of
Demonstrators. Librarians, Physical
Instructors, Tutors, Assistant Tea-
chers, Cartographers, ete., immediate
Central approval to the West Bengal
Bills for taking over of 8 colleges,
representation of the Federatica of
College and University Teacners' Or-
ganisations on the University Grants
Commission, and on the Central Ad-
visory Board of Education, recogni-
tion of the All India Federation of
the University and College Teachers'
Organis'ations. democratisation of go-
vernance of colleges and universities,
full civii and political rights or tea-
chers, abolition of discriminalion be-
tween teachers of State and Central
Universities and Colleges affiliateg to
respect of all perquisites.
common cadre for Class II and Class
II1 Teachers and age of superannua-
tion not below 60 years.

The College and University Teachers
would demonstrate at Boat Club Mai-
dan and wait on a deputation to the
Hon. Education Minisier to press the
above demands.

I urge upon the Central Governmen:
to consider and fulfi] at an early date
the very just demands of the college
and university teachers of the country.
I hope the hon. Education Minister
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would make a statement in the House
in this regard.

12.24 hrs.

DEMANDS FOR GRANTS,. [98Z—
82—Contd

MINISTRIEg OF AGRICULTURE ANI»
RuraL DevELoPMENT— Contd.

MR. DEPUTY-SPEAKER - The:
House will now take up further dis-
cussion and voting on the DNemands
for Grants under the control of the-
Ministry of Agriculfure. Shri Pius
Tirkey was on his legs. The time abk-
lotted for the enfire discussion: was
about 10 hours. We have already ex-—
hausted 7 hours and 41 minutes. The
balance of time is about 2 hours and
19 minutes. The hon. WMinister wilk
reply round-about 2-30 P.M. Now,.
Shri Pius Tirkey may coniinue hs
speech.
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recommendation of the President.



